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Submlllloa of HousIng Srhemes by 
States 

*322. SHRI SHRf CHAND GOYAL: 
SHRI RAM KRISHAN 
GUPTA: 

Will the Miniller of HEALTH AND 
FAMfL Y PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP_ 
MENT be pleased to siale: 

<a' whether Government have asked 
the State Governments to submit Housing 
Scheme before February IS, 1970; if 10, 
tbe namel of the Stales which have sub-
mitted the schemes 10 far aDd the dctPiis 
thereof; 

(b) the crilerion fixed for the allot-
ment of houses to the people belonsing to 
low Income group; and 

(e) the details of tbe scheme reprdinll 
the revolvinl fund ? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING ~" - WORKS, 
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HOUSING AND URBAN DEVELOP-
MENT (SHIH K. K. SHAH) : (a) In pur-
luance of the recommendation of the Con-

ferenec of the Ministerll of Housing and 
Urban Development, held at New Delhi, 
in January, 1970, the State Governments 
were requested to forward by the 15th 
February. 1970, details of project which 
may be financed through the Revolving 
Fund for housing and urban development. 
The projects should be capable of early 
returns and should be based on composite 
lay-outs. with adequately proportioned 
residential, commercial and industrial com-
ponents. preference beinll given to residen-
tial requirements. The Governments of 
Andhra r d ~  Gujarat, Madhya 
Prade'h. Maharashtra, Mysore, Rajasthan, 
Tamil Nadu. Uttar Pradesh, West Bengal 
and Himachal Pradesh have sent a number 
of proposals. Some of these relate ex-
clusively to programmes of land acquisition, 
development and disposal, while others 
include the construction of commercial 
centres and housing for sale, 

(b) It is for the State Governments to 
decide the criteria for the allotment of 
hou.es to people belonging to the low in-
come group, when their projects under the 
Revolving Fund are completed and the 
houles are ready for allotment, 

(c) It is proposed to set up a Revolving 
Fund for housing and urban development 
to be operated through a new Corporation 
to be established for the purposc. A pre-
vision of Rs 2 crores has been included in 
the Budget Lstimate of the Department of 
\\orks, Housing and Urban Development, 
for the year 1970·71 towards the initial 
paid·up capital of this Corporation. It 
is antidpated that a sum of upto Rs. 200 
crores can be made available to the Corpo-
ration for being utilised on approved 
schemes of housing, land acquisition and 
r ~n de\'elopmenL undertaken in tbe 

States and Union Territories in a manner 
that will facilitate a rapid turn over of 
funds. Details of the schemeo to be taken 
up and Ihe terms and conditions on which 
funds will be allocated arc being worked 
oul. E/I'orts will also be made to see to 
what extent tho revolvinl fund can be used 
lor tbe rural areal, 

Introducing Autom811oa by L.I.C. In 
its Calcntta 0IIIce 

*323. SHRI V. NARASIMHA RAO: 
Will the Minister of FINANCE be pleased 
to stote : 

(a) whether it is a fact that the Life 
Insurance Corporation has abandoned the 
idea of introducing automation in its 
Calcutta Office ; 

(b) if so, the reasons for the same; 
and 

(c) in view of the success of automa-
mation in Bombay office, whethcr Govern-
ment will try to convince the Calcutta 
stafT aboul the benefits of the same? 

THE MINISTER OF SUPPLY AND 
THE MINIS1ER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI R. K. 
KHADILKAR): (a) and (b). The Corpora-
tion has postponed the introduction of 
automation in its Calcutta Offiec, 

(c) This is a mat!er best left to L.I.C. 
and its employees. 

Proportion of Hospital Beds to 
Population 

*324. SHRI SHIVA CfiANDRA 
JHA: Will the Minister of HEALTH AND 
FAMILY PLANNll';G AND WORKS, 
HOUSING AND URIIAN DEVELOP. 
MENT be pleased to state: 

(a) whethcr it is a fact that there hal 
been no change in the proportion of hos-
pital beds to population since the First 
Plan period ; 

(b) if 10, the reasons therefor; 

(c) if not, the present hospital patient-
bed proportion on population basis yl:t; 

that in the U.S.A .. U.S.S.R., U.K., JapaD, 
and Ceylon; ond 

(d) the amount to be allotted to the 
bospital <icvelopmen! in tbe Fourth Plan 
period a, d the expected incre.se in tbe 
hospital bed on population basis by the CIId 
of the Fourth Plan period? 




